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TUESDAY, DECEMBER 5, 2023

e W Canara Bank Branch: Hassanpur Road, Hodal,
(TR WY M ) RS I TS T P -
Iml Distt. Palwal

POSSESSION NOTICE [SECTION 13(4)] (For Immovable property)

Whereaz: The undersigned being the Authorized Officer of the Canara Bank under
Sacurilizabion and Reconstruction of Financizl Assats and Enforcemant of Securty Interast Act,
2002 iAct 54 of 2002) and In exercse of powers conflermed undes Section 13 (121 read with Rule 3
of the Security Interest (Enforcement) Rules 2002, ssued 2 Demand Notice daled 0100912023
caling wpon the bomowerGuarantor S Devinder Kumar, Prop, of Mis Prince M3
Perforators to repay the amount mentioned in the notice, being Rs, 20,73 540,35 (Rupees
Twenty Lakh Seventy Three Thousand Five Hundred Forty and Paisa Thirty Five anly)
within &0 davs from the date of receiplof the said notice,
The borrower having faded to repay the amount, notice is hersby given to the bormowsr and
the public in general, that the undersigned has faken possession of the properly descnbed
herein below in exercise of powers conferred on kim £ herunder section 13 (4) of the said Act,
read with Rule & & 9 of the said Rule onthis 04th day of Decembser of the year 2023,
The borrower in particular and the public in general are hereby cautioned not fo deal with the
proparty and any dealings with the property will be subject to the charge of the Canarsa Bank
for an amounl of Rs. 20,73,540.35 (Rupees Twenty Lakh Seventy Three Thousand Five
Hundred Forty and Paisa Thirty Five only) and interestthereon.
The borrower's attention is invited fo the provisions of Section 13 {8) of the Act, in respect of
time available, toredesm the secured asseis

Description of the Immovable Property
All that part and parcel of the property consisting of industrial property siuated at khewat!
kiaton r, G774 rect no, 56 kifa no. 147 (5-17) 1o the extent of 16M17th share which
comed oul o 00 kanal 16 marla situated within the revenue estale of vill, bhwiwana, Teh,
Haodal, Distt, Falwal with in the regisiraton sub-distnct Hodal and disinet Palwal, Bounded -
By North : Property of Hukmi, By South : Riasta 5 feet,, By East: Property of Jawahar Singh,
By West: Sadak Umarala Road

Place: Haodal Authorised Officer, Canara Bank

Date: 05-12-2023
"‘ |.“ TATA CAPITAL HOUSING FINANCE LTD
Regd. Office; 11th Floor, Tower A, Peninsula Business Park, Ganpatrao
TATA (d3m Marg, Lower Parel, Mumbai-400013. CIN No, UST190MH2008PLC187552

DEMAND NOTICE

Under Section 13 (2) of the Securitis-ation and Reconstruction of Financial Asseis

and Enforcement of Secunty Interest Act, 2002 (“Act”) read with Rule 3 of the
Sacurity Interest (Enforcement) Rules, 2002 ("Rules").

Whereas the undersigned being the Authorsed Officer of Tala Capital Housing Finance
Limited (TCHFL) under the Act and in exercise of powers confarred undar Section 13 (12)
read with Rule 3 of the Rules already issued detailed Demand Notices dated below under
section 13(2) of the Act. caling wpon the Bomowen sy Co-BomowensFGuarantor(s) (all
ginqguiarly or logether refarrad to *Obligors”)/Legal Heir(zlLegal Reprasentativeis) listad
hereunder, 1o pay the amounts menboned in the respeciive Demand Nofica's, withan &0
days from the date of the respective Noticer's, as per details given below, Copies ofthe said
Motices are sarved by Registered Post A.D. and are available with the undersigned, and
the said Obligor(s)/Legal HeirlsVLegal Representalive(s), may, if they so desire, collect
the respective copy from the undersigned on any woeking day duing normsaf office hours,
In connection with the above, Nobce is hereby given, once agan, 1o the said Obligor(s)
/Legal Heirs)Legal Representativels) to pay to TCHFL, within 60 days from the date of the
respective Notica's, the amounts indicated herein below against their raspective names,
together with further interest as detailed below from the respeciive dates menfioned below
in colummn {4} ill the date of payment and / or realisation, read with the kan agreement and
other documantsiwritings, if any, exaculad by the said Obligor(s). As security for dua
repayment of the loan, the fallowing Secured Assel(s) have been morigaged o TCHFL by
the zaid Dbligors) respectively.

Contract | Mame of Obligor(s)/ Total Outstanding Date of
Mo. Legal Heirjs)/Legal Dues [Rs.) as on Demand Motice
Representativels) below dafe” Date of NPA
TCHHL | Mr. Harendra Raikwar. | Ason 181172023, an amaunt of 18-11-2023
071600 | (Bormower) and Mr. Sura] | Rs. 421,548 /- (Rupees Four 03.11-2023
010000 | Prasad & Mrs. Mithlesh | Lakh Twenly One Thousand
B402 | Devi [Co-Barmower) Five Hundred Forty Eight Only)

Description of the Secured Assetzimmovable Properties! Mortgaged Properties :
*All piece & parcels of Residential Plot on Par of Arazi Mo, 866, Admeasuring 1141.62 3q,
Fi e, 106.08 5. Mirs., Sduated at Mauza Roond Punchmahal, Abadi Kachhyana, Ward
No. 17, Puliva Mo, 09, Tehsil & District Jhansi = 284003 [(Uttar Pradash), With all common
amenities mentionad in sale deed, Boundanes: Easl - Rasta 6,10 Mirs, West: Plal af
Bhagwan Das, Norih - Plotof Rakesh Kumar Raikwar, South: Plotof Ajay.”

105 | Mr. Subhash | As on 20V11/2023, an amount of Rs. 42,18 494/- | 20-11-2023
G617 | Singh (Borrower) | (Rupees Forty Two Lakh Eighteen Theusand Four | g3-11-2023
70 | and Mrs. Taruna | Hundred Ninety Four Onlby) is due and payable by

& |iCo-Borrower} | you under Loan Account Mo, 10561770 and an

105 amount of Rs, 83,800 /- (Rupeas Eighty Three

Bi5 Thousand Nine Hundred Only] is due and payable

94 by you Loan Account No, 10581594 1.e, tolaling to

Rs. 43,02 334 {Rupees Forty Three Lakh Two

Thousand Three Hundred Ninety Four Only)

Description of the Securad Assetsimmaovable Properties! Mortgaged Properties :
*All pieca and parcel of, 1. Freehold Enfire Second Floor (Without RoofTerrace Rights),
Plirth Ares under Transfer Admeasuring 25.90 Sq. Mirs. Ouf of Total Plinth Area 103.6 5q.
Mirs. of Builtup Residential Property bearing No. 480, Alongwith Undivided Proportionata
Share in Land beneath, Situated in the Layout Plan of Rohini Residantial Scheme, Block -
B, Pockei - 05, Sector-5, RBohini, Delhi = 110085, with all common amenities menticned in
Sale Deed No. 2176 Dated 26/02/2018. Boundaries: East — Entry, West - Plot No. 358,
Morth— Plot No. 461, South — Plot Mo, 459

2. Freehold Entire Second Floor (Without RocfTerrace Rights), Plinth Araa under Transfer
Admeasuring 25.90 Sq. Mirs. Out of Tolal Plinth Area 103.6 Sq. Mirs. of Buillup
Residential Property beaning Mo. 459, Alongwith Undivided Propodionate Share in Land
beneath, Siuated in the Layoul Plan of Rohini Residential Scheme, Block - 8, Pocket - 05,
Sector-5, Rohini, Delhi- 1100485, with all common amenifies menboned in Sale Dead Mo,
2177 Dated 26/027271 3. Boundaries: East = Open, Wesi = Plof Mo, 353, Morth = Plot Mo,
460, South—Plot Mo, 454 8453 "

“with further inlerest, adddional Interest althe rate as more particularly slated in respaclive
Demand Motice dated menboned above, mcidentsl expenses, costs, charges efc incurred
fill the date of payment andior realization. if the said Obligons) shall fzil io make payment to
TCHFL as aforesaid, then TCHFL shall proceed agaimst the above Secured
Asset(s)immovable Propertylies) under Section 13(4) of the said Act and the applicable
Rules enfirely af the risk of the said Obligor{siLegal Heir(s)'Legal Representativels) as o
thie costs and consaquencas.

The zaid Obligon(s)Legal HeirlzWLegal Representative(s) are prohibited under the said
Act 1o transfer the aforesald Secured Asset{s)Immovable Properly, whether by way of
sale, lease or otherwise without the prior written consent of TCHFL. Any person who
contravenes or abets confravention of the provisions of the Act or Bules made thereunder
shallbe liable forimprisonment andior panalty as provided unders the Acl,

Date: 051122023 Sdi-Authorised Officer,
Place: Delhi For Tata Capital Housing Finance Limited
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Form No. INC-25A
Before the Regional Director, Ministry of Corporate Affairs. Northern Region
In the matter of the Companies Act, 2013, section 14 of Companies Act, 2013 and rule
41 of the Companies (Incorporation) Rules, 2014
AND
Ini the matter of Mi's DWARKA LEASING LIMITED having its registered offica at 1412,
Ground Floor, Radhey Purd Ext-1, Delhi East, Delhi-110051, Applicant
Motice is heneby given [ the general public that the company intending o make a0 appication
i the Central Govemment wnder section 14 of the Companies Act, 2013 read with aforesaid
rules &nd is desirous of comverting into & private limited company in ferms of the special
resolution passed aft the Extra Ordnary General Meeting held on 300123 to enable fhe
cormgary ko give effact far such conwarsian.

Ay person whosa interest & likely to be affacled by the proposed changelstalus of the
comgany may defver or cause tobe delivered or send by registered post of his objections
supporied by an affidavit stating the nature of his interest and grounds of opposition to fhe
Regional Director, Morthem Region, B-2 Wing, 2nd Floor Paryavaran Bhawan, CGO Comples,
Maw Defhi - 110003, within fourtesn days from the date of publication of this nofice with 3 copy

to lhe applicant cormparny at ils registerad office al the addrass mantionad bekow:
For and on behalf of the Applicant
DWARKA LEASING LIMITED
Sdi-
Surinder Kumar Kapur
Diractor
DIN-D0044531
Reglstered Office: - 1502, Ground Floor,
Radhey Purl Ext-1, Delhi East Delhi-110051

Date: December 04, 2023
Place: - Delhi

Twenty One Only) and interest thereon, costs efc.

| Tehsil District Gautam budh Nagar Uttar pradesh 203202
Date : 05.12.20

VASTU HOUSIN NAN DRPORATION LTD

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate,
Zakaria Bunder Road,Sewri (West), Mumbai 400015.
Maharashtra. CIN No.: U65922MH2005PLC272501

P
VASTYE

HUOUSING FIMAMLOE

50 DN'NC or Inmovable Property

Whereas, he undersigned Deing the Authorised Officer of Vastu Housing Finance
Corporation Limited under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to hi
under section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules 2002,
issued a Demand Notice dated 18-Aug-23 calling upon the borrower Mr/Mrs. Narende
Kumar (Applicant), Mr/Mrs. Chander kala (Co Applicant) to repay the amount
mentioned in the demand notice bearing account number HLO000000109947 being loan of
Rs.2321621/- (Rupees Twenty Three Lacs Twenty One Thousand Six Hundred
Twenty One Only) as on 14-Aug-23 within 60 days from the date of receipt of the said
notices.

The borrowers having failed to repay the amount, notice is hereby given to the borrower,
guarantor and the public in general that the undersigned has taken Physical possession of
the property described herein below in exercise of powers conferred on me under Section
13(4) of the said Act read with Rule 9 of the said rules on this 30-Nov-23.

The borrower and guarantor in particular and the public in general is hereby cautioned nof
to deal with the property and any dealings with the property will be subject to the charge of
the Vastu Housing Finance Corporation Limited (Gurugram Branch) for an amount of
Rs.2321621/- (Rupees Twenty Three Lacs Twenty One Thousand Six Hundred

Description of Inmovable property

villa no 10 area admeasuring /2 sq yards Plot land area measuring 144 sq.yrd. Plot/villa
no V-10 Khasra no 294/295 Panchyatan Inayatpur Pragna Sikandrabad Greater Noida

Authorised officer

Place : Gurugram Vastu Housing Finance Corporation Ltd

FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

CSRA CONSULAR SERVICES INDIA PRIVATE LIMITED
| Name of Corporate Person  |CSRA Consular Services India Private Limited

| 2 Date ofincorparaton of Comorate Person (0110612022

RoG-Dalhi and Haryana {Incorporaled wdes the
Provisions Companies Ack, 3013)

| Authority under which Corparale
Person i inconporated fregistered

4. Comarate dentity numbsar [ limited lability
| iderdity numbser of Corparale Persan

UIT49950HR2022F TC 104093

“FORM NO. INC-26"

AND
In the matter of

Territory of Delhi" to “State of Haryana",

Date: 05,12 2023
Placa: Mew Dehi

[Pursuant to Rule 30 the Companies
{Incorporation) Rules, 2014]
Advertisement to be published in the newspaper for change
of registered office of the company from one state to another

BEFORE THE CENTRAL GOVERNMENT
(RD, NORTH REGION BENCH, DELHI)
In the matter of sub-section (4] of Section 13 of Companies
Act, 2013 and clause (a) of sub-rule (5) of rule 30 of the
Companies (Incorporation) Rules, 2014

ORISSA STEELMETALIKS PRIVATE LIMITED
(CIN: U272050L2010PTC207938) having its registered office at
DSC-260, South Court, DLF Saket, Saket, New Delhi-110017

Motice is hersby given fo the General Public that the company
proposes to make application to the Central Govermment under
gachon 13 of the Companies Act, 2013 seeking confirmation of
alleration of the Memorandum of Assoctation of the Company in
terms of the special resolution passed al the Exira ordinary general
meeling hald on Monday, 13" November, 2023 to enable the
company to change its Registered Office from “Mational Capital

Any parson whose interast is likely to be affactad by the proposed
change of the registered office of the company may delives either on
the MCA-21 portal (www.mca.gov.in) by filing investor complaint
form or cause to be delivered or send by registered post of hisiher
abjections supported by an affidavit siating the nature of histher
interest and grounds of opposition to the Regional Director at the
address B-2 Wing, Znd Floor, Deendayal Antyodaya Bhawan,
CGO Complex, New Delhi - 110003 within fourteen days of the
date of publication of this notice with a copy o the applicant
company atits registered office at the address mantionad below:

AtDSC-260, South Court, DLF Saket, Saket, New Delhi-110017

For and on behalf of
Orissa Stealmetaliks Private Limited

FEDBAN

Sdi-

Sanjeev Agraj
{Director}

DIN: 08882503

“FORM NO. INC-26"

In the matter of

Territory of Delhi" to " State of Haryana".

Place: Mew Dehi

[Pursuant to Rule 30 the Companias
(Incorporation) Rules, 2014]
Advertisement for change of registered office of the company
from one state to another

BEFORE THE CENTRAL GOVERNMENT
(RD, NORTH REGION BENCH, DELHI}

In the matter of sub-section {4) of Section 13 of Companies
Act, 2013 and clausa [a) of sub-rule |5} of rule 30 of the
Companies (Incerporation) Rules, 2014
AND

SATELITE FORGING PRIVATE LIMITED
(CIN: UT0108DL2006FT C149224) having its registered office
at 2nd Floor, 10811 Madangir Village, New Delhi-110062 India,

NOTICE SEEKING DBJECTION FOR SHIFTING
OF REGISTERED OFFICE
Notice i hereby given 1o the Gensral Public that the company
proposes to make applicaton to the Central Government under
seclion 13 of the Companigs Acl, 2013 seeking confirmation of
ahteration of the Memorandum of Association of the Company in
terms of the special resclufion passed at the Extra ordinary general
meeting held on Monday, 13" Movember, 2023 to enable the
company 1o changs its Registered Office from “National Capital

Any person whose mierest is likely fo be affected by the proposed
changa of tha ragistesed office of the company may delivar aithar on
the MCA-21 portal (www.mea.gow.iny by filing investor complaint
form or cause to be dalivered or send by registerad post of his/har
objections supporled by an affidavit slating the nature of histher
interest and grounds of opposition to the the Regional Director at
the address B-2 Wing, Znd Floor, Pt Deendayal Antyodaya
Bhawan, CGO Complex, New Delhi = 110003 within fourieen days
of the date of publication of this notice with a copy to the applicant
company &t its registersd offics at the address mentioned below:

At Znd Floor, 108/1 Madangir Village, New Delhi, India, 110062

Far and on bahalf of
SATELITE FORGING PRIVATE LIMITED

i PEATEIONRT

Sdi- Dated : 05-12-2023
ADITYS MALHOTRA Place : Delhi
Date: 05,12 2023 (Director)

K FINANCIAL SERVICES LTD. AUCTION NOTIC

DU d argc,

of Gold ornaments belonging to accounts (mentioned below) which have become overdue or which have
defaults or margin breach customers. The Auction would be held at respective Branches specified below on
Saturday 16-12-2023 between 10.00 a.m. to 12.00 p.m. This would continue till the auction process is over.

Adarsh Nagar 9990368644 FEDGL04480000588, 0000581 Balinagar 9899776790 FEDGL05130000588 Bardarpur
7305333776 FEDGL01090006571, 0006570, 0006551, 0006548, 0006532, 0006494, 0006489, 0006476, 0006459,
0006452, 0006447, 0006446, 0006442, 0006435, FEDBD01090000192, FEDBD01090000088 Bhajanpura
9043277995 FEDGL03450004670, 0004616, 0004598, 0004066, 0003983, 0003948, 0003014, 0003011,
0003004, 0003000, 0002970, 0002961, 0002926, 0002917 Bhogal 1143560255 FEDGL04000002056, 0002055,
0001770, 0001186, 0001179, 0001123 BudhVihar 27531004/9818181650 FEDGL03440008755, 0008756,
0007867, 0007858, 0007846, 0006649, 0006594, 0005680, 0005675, 0005668, 0005641, 0005602, 0005598,
0005557, 0005548, 0005546, 0005506, 0005498, 0005479, 0005454, 0005432 Chanderlok 9566277997
FEDGL03460005477, 0005439, 0004479, 0003909, 0003894, 0003892, 0003878, 0003862, 0003853, 0003839,
0005092, 0003825 Daryagunj 8860289891 FEDGL04740000449, 0000380 Delhi Shayam Nagar 8287849983
FEDGL03880004631, 0004061, 0004562, 0004357, 0004587, 0004093, 0004088, 0004001, 0003981, 0003980,
0002993, 0002981, 0002978, 0002942, 0002937, 0002927, 0002901, 0002870, 0002862 Deoli - DELHI
8512807540 FEDGL04990001282, 0000380, 0000359, 0000347, 0000333, 0000306 Dilshad Garden 1140536529
FEDGL00820006606, 0006075, 0005974, 0005424, 0005382, 0005328, 0004988, 0004986, 0004971, 0004900
Dwarka Mor 9042277998/8851076268 FEDGL03540008933, 0008382, 0008902, 0008799, 0008860, 0008822,
0005950, 0008795, 0006719, 0009865, 0008090, 0008048, 0008022, 0007020, 0006186, 0006176, 0006175,
0006148, 0006147, 0006135, 0006132, 0006119, 0006085, 0006072, 0006053, 0006023, 0006022, 0006011,
0005999, 0005981, 0005976, FEDBD03540000169, 0000165, 0000162, 0000160, 0000158, FEDBD03540000195
Geeta Colony - DELHI 9971702021 FEDGL04970001099, 0000361, 0000339, 0000298, 0000295 Hastal Village
- Delhi 8588866172 FEDGL05030000171, 0000169, 0000167, 0000134, 0000129 Inderpuri 011-41039588
FEDGL04360003601, 0002990, 0003567, 0002953, 0001777, 0001761, 0001743, 0001725, 0001719 Karawal
Nagar 9384666087 FEDGL03280009948, 0009416, 0009159, 0009113, 0009082, 0008351, 0008337, 0008273,
0008116, 0007419, 0007394, 0007357, 0007356, 0007352, 0007324, 0007323, 0007304, 0007255, 0007220,
0007211, 0007205, 0007202 Khanpur 7305444226 FEDGL00810004572, 0004069, 0004068, 0004067, 0004063,
0003698, 0003692, 0003688, 0003683, 0003682, 0003675, 0003673, 0003602, FEDBD00810000010 Khirki
Village 9840187875 FEDGL01440003816, 0003892, 0003805, 0003788, 0003791, 0003017, 0003170, 0002970,
0002964, 0002960, 0002947, 0002933, 0002931 Kirari 9868023922 FEDGL04490002946, 0002904, 0002945,
0002027, 0002871, 0001586, 0002414, 0001305 Mayur Vihar 1142773916 FEDGL01070006772, 0005785,
0006210, 0006209, 0005683, 0005621, 0005586, 0005172, 0005162, 0005115, 0005114, 0005053 Mayur
Vihar Phase 3 1140502151 FEDGL03680007166, 0006962, 0007155, 0006054, 0005055, 0005052, 0005025,
0005022, 0005005, 0004958, 0004954, 0004945, 0004935, 0004902, 0004893, 0004877, 0004856 Najafgarh
011-45796441 FEDGL03990001389, 0001388, 0001355, FEDBD03990000037 Narela 7305333770/ 9250431138
FEDGL03260005664, 0005614, 0004752, 0004748, 0004718, 0004695 Palam Colony 8700523040/8448800976
FEDGL01080008623, 0008582, 0008581, 0008484, 0006771, 0007889, 0006677, 0006667, 0006633, 0006607,
0006577, 0006552, 0006550, 0006541, 0008233, 0006534, 0006530 Pankha Road 9940388376/9540003661
FEDGL03530003798, 0003764, 0003340, 0002364, 0002327, 0002318, 0002307, 0002299, 0002289, 0002279,
0002249, 0002234 Patel Nagar 9361907261 FEDGL01420004745, 0004404, 0004386, 0004370, 0004368,
0004283, 0003546, 0003522, 0003503, 0003476 Rani bagh 9716069846 FEDGL04810002311, 0002219,
0002378, 0001795, 0001790, 0001752, 0001295, 0001278, 0001221, 0001153, 0000874, 0000864, 0000836,
0002051, FEDDS04810000055, FEDDS04810000050 Rohini 1127510089/9871673292 FEDGL01340006538,
0006385, 0006033, 0005948, 0005364, 0004884, 0004863, 0004837, 0004792, 0004791, 0004776, 0004762,
0004754, FEDBD01340000005 Rohini Sector 16 9940387511/9718723300 FEDGL03610002741, 0002379,
0002378, 0002377, 0002355, 0002352 Sadar Bazzar 011-43073676 / 9315141903 FEDGL03870003650,
0003511, 0003212, 0003157, 0002702, 0002327, 0002324, 0002307, 0002294, 0002269, 0002267, 0002257,
0002232, 0002227, 0002222 Tagore Garden - DELHI 9582561516 FEDGL04980000728, 0000723, 0000731,
0000732, 0000733, 0000734, 0000736, 0000726, 0000633, 0000567, 0000565, 0000167, 0000155, 0000154,
0000153, 0000136, 0000135, 0000116, 0000115 Tilak Nagar 9990766707 FEDGL04750001361, 0000785,
0000763, FEDBD04750000026 Tughlakabad 011-41640692 FEDGL04310001408, 0001096 Uttam Nagar
01140527539 / 8920913831 FEDGL03710004105, 0004045, 0004073, 0003644, 0002852, 0002827, 0002815,
0002812, 0002808, 0004047, 0003754, 0003965, 0004151, 0004274, 0004402, 0004404, 0004417, 0004424,
0004427, 0004451, 0004456, 0004477, 0004485, 0004495, 0004496, 0004506, 0004534, FEDDS03710000020,
FEDBD03710000176, 0000172, 0000171, 0000087 Vishwas Nagar 011-41095881 FEDGL04260003001, 0002872,
0002593,0001667 Aasandh 9840075769 FEDGL04270002488,0001435,0001428,0001395, FEDBD04270000075
Faridabad NIT 2 1294895923 FEDGL03500002570, 0001917, 0001971, 0001921, 0001666, 0001642, 0001639,
0001634, 0001627, 0001624, 0001621, 0001619, 0001615, 0001609, 0001606, 0001603, 0001602, 0001601,
FEDBD03500000028 Faridabad Sec 3 01294879050 / 9540011034 FEDGL03720003722, 0003721, 0002813,
0002785, 0002782, 0002771, 0002764, 0002761, 0002725, 0002724 Gurgaon Dayananad Colony 9896838351
FEDGL03950001172, 0001080, 0000701, 0000688 Jagadhri 9034158581 FEDGL04840001407, 0000869,
0000521, 0000508, 0000505, 0000482 Karnal 01844002274/9817232118 FEDGL04110001926, 0001244,
0001865, 0001495 Nissing 9817232118 FEDGL04650001769, 0001714, 0001573, 0001202, 0001179, 0000919,
0000917, 0000916, 0000915, 0000907, 0000893, 0000876 Palwal 9813879553 FEDGL04880002805, 0002548,
0002367,0002345,0001328,0001324,0001313,0001282, 0001269, 0001245, 0001241 Agra - Delhi 5624335015
FEDGL04390002762, 0002754, 0002619, 0002718, 0002716, 0001731, 0003031, 0002662, 0002602, 0002621,
0002848, 0001783, 0001421, 0001410, 0001409, 0001404, 0001387, 0001381, 0001367, 0001337, 0001324,
0001322, FEDDS04390000121, FEDDS04390000128 Aligarh 8791119456 FEDGL04690002959, 0002903,
0002950, 0002849, 0002533, 0002538, 0002501, 0001777, 0001405, 0001399, 0001366, 0001365, 0001351,
0001327, 0001318 Bhangel 9015149846 FEDGL01170006628, 0005485, 0006196, 0005043, 0005034, 0005029,
0005024, 0005022, 0005015, 0005010, 0004975, 0004960 Bulandshahar 8923209767 FEDGL05170000905,
0000256, 0000061 Dadri 9654380697 FEDGL05100000802, 0000151, 0000145, 0000138, 0000135, 0000134,
0000131, 0000125,0000122,0000121, 0000118, 0000113 Ghaziabad GT Road 1204161024 FEDGL03470002521,
0002112, 0002099, FEDDS03470000016 Mandawali 8802001118 FEDGL04680001203, 0001202, 0001197,
0001151, 0001148, 0001147 Mathura - Delhi 7883274162 FEDGL04380003901, 0003911, 0004028, 0004048,
0003884, 0003405, 0003776, 0003727, 0003817, 0003885, 0002038, 0002037, 0002022, 0002020, 0001990,
0001965 MEERUT 7017554255 FEDGL05000000186, 0000178, 0000168, 0000160, 0000140 Noida Hosiyarpur
9758371978 FEDGL04520002008, 0001894, 0002189, 0001795, 0001744,0001381, 0001379, 0002056, 0001373,
0001368, 0001366, 0001363, 0001359, 0001349 Vijay Nagar Ghaziabad 9654163801 FEDGL04080002408,
0001529, 0001525, 0001521, 0001492, 0001490, 0001485, 0001480, 0001478, 0001471, 0001463, 0001439

5 d dcd (O COTIauU AU O

Change in Venue or Date, if any will be displayed on our Website www.fedfina.com. All bidders participating will be
intimated subsequently with respect to acceptance or rejection of bids submitted by them. Customer who want
to release their ornaments shall visit at the base branch wherein the ornaments were pledged by the customer or
contact at the number mentioned above on/or before 15-12-2023 subject to the terms and condition applicable.

Auction will be conducted at respective branches, in case the auction does not get completed on the given date
due to any reasons, the auction in respect thereto shall be conducted on subsequent working days at district
level branch after displaying the details on our Website. No further communication shall be issued in this regard.

For, sdl- Authorised Signatory
Fedbank Financial Services Ltd.,

DIN: 02191303

| 5,| Address of fhe registered Office and

HO-034, WeWark, DLF Two Horizon Cenboe,
Principal ofice {if amy| of Corparaie Person |5tk Flooe, DLF Phasa 5, Sacior-43, Golf Course
Road, Gurugram, Haryana -122002

30th November, 2023

.| Liquidation commencement date of
Corparals Parsan

Mame, addrass, emal address, lalaphona
number and the registralion numbsr of
e Liguidalor

Minni Katariya

Addrass - D-101, Bahawalpur Apariments,
Flot-30, Sectort, Dwarka, Mew Dalhl-110075
E-mail; minnik184 3@ hotmail.com

Ph: 5811556610

Regn. Mo: IBENPAD)3P-MNO0ZT32020-21113007
5] Last date for submission of claims | 30th December 2023

Maotice |5 hereby given ihal CSRA Consular Services India Private Limeted has commenced valungary
| Fquidationon 30th Novemibser, 2023,

i:'nu slakeholdens of CSRA Congular Services India Private Limited are hereby calied upon 1o submil
{ proof of their claims, on or before 30th December 2023, to the liquidator at the address and email id
manficned against fam 7.

The finangsal creditors shall submit their procf of daims by elecinonic means anly. All oiher stekeholdars
iy subimil the proal of claims in parsan, post or elecinanically.

Submission of false or misleading proofs of claim shall atiract penalties.

L

Sl

Minni Katariya
Voluntary Liguidator for C3RA Consular Services India Private Limited
(Under Vaoluntary Liguidation)

Date: 05,12.70123
Regn. No.: IBEIPA-DD3IP-NO0ZTA2020-21/13087

Place: Mew Delhi

Whereas

ﬂ ICICI Home Finance

Corporate Office: [CICI HFC Tower, JB Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059
Branch Office: Office No. 8, 2nd floor, Sumriddhi Business Suites, 38/4-A, Sanjay Place Agra- 282002

b RBLBANK

apne ka bank

inviting bids as per below e-auction schedule:

RBL BANK LIMITED

Registered Office: 1st Lane, Shahupur, Kolhapur-416001.
Regional Office : 1st floor, Building no.1. Okhla Industrial Estate, Phase-3, New Delhi-110020.

DER SARFAESI ACT, 2002

E-auction Sale Notice For Sale Of Immovable Asset Charged To The Bank Under The Securitisation And Reconstruction Of Financial Assets And
Enforcement Of Security Interest Act, 2002 (“sarfaesi Act”) Read With Rule 8(6) Of The Security Interest (enforcement) Rules, 2002 (“rules”)
Maolice is hereby given 1o the public in general and in particular 1o the Bormower/Co-Bormower's Guarantor's (incuding the Legal Heirs, in case of death of any of the BormowenCo-
borrowes/Guarantor (s]) that the below described immovable properties mongaged'charged (cobeclively refered as “Property”) to BEL Bank Lid. (*Secured Creditor/Bank”™), the
possession of which has been laken by the Autharised Officer of the Bank under section 14 of the SARFAES! Act read with the Rules, as detated hereunder, will be soidon “Asis whereis”,
“Asiswhatis”, "Whatever there is" and “Without Recourse Basis”, for recovery of the Bank's outstanding dues plus interest as detaled hereunder under Rules 8 and 9 of the Rules by
Brief Description of Parties. Outstanding dues and Property

E-AUCTION SALE NOTICE

date of receipt of the said notice

will be subjact to the charge of ICICI Home Financea Company Limited,

PHYSICAL POSSESSION NOTICE

Registered office: ICIC| Bank Towers, Bandra-Kurla Complex,
Bandra (East}, Mumbai- 400051

The undersigned being the Authorized Officer of 1CIC] Home Finance Company Limited under the Securifisation,
Feconstructicn of Financial Assets and Enforcement of Security Interest Act, 202 and in exercise of the powers
conferred under section 13 (12) read with Rule 3 of the Security Interast (Enforcement) rules 2002, issued demand
nofices upon the borrowers mentioned below, to repay the amount mentioned in the nofice within 80 days from the

As the borrower failed to repay the amount, natice is hereby given to the borrower and the public in general that the
undersigned has taken possession of the property described haram below in exercisa of powers confermad on him! her
under Sachion 13(4) of the said Act read with Rule & of the said rules on the balow-mentioned dates, The barrowear in
particular and the publc ingeneral i hareby caulioned not to deal with the property and any dealings with the property

St \Name of the Borrower/

| Description of property/
No.

Date of Demand | Mame

(Co-Borrower),
LHAGROODD1350436.
Gallery 4th Wide, West: House of Chokhelal.
Date of Possession- 30-11-2023

Co-borrower! Date of Possession Motice/ Amount |  4f
|Loan Account Number 'hré*[ilgarrﬁr;d} Branch
1. |Grish Chandra Sharma |Situated at Khasra No. 49 and 77 Gh Mauja 16-03-2022 | Agra-B
(Borrower), Gaurav Himayupur Tehsil and Distt Firozabad Middle Class 1 . EEEEEI-EJ'

1 Firozabad. Bounded By- Morth: House of Satish
Chandra, South: House of Kishan Sharma, East:

Date : December 05, 2023
'L,flat:e: Firozabad

The above-menticned borrowers(s ) guarantors{s) are hereby given a 30 day notice to repay the amount, alse the
mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Motice, as per the
provisions under the Rules 8 and 9 of Security Interast (Enforcement) Rules 2002,

Authorized Officer

ICICI Home Finance Company Limitey

. Amount as per Inspection | Dale/Time | lastBsiefor | Name of
¢|  Mame of the Borrower Details of Demand Motice Roserve Price Date & Time | of E-Auction | fageipter | Authorised
" & Guarantor {s) Propertyfies) | Date of Demand & - pids soag with | , OTTICE/

&Mortgagor | Possession Notice |  gigncrease Amount PRI .
under SARFAES! Act docements | Email Id

Saurab Singh Flot Mo, B- Rs. 14,86,421,53- Reserve Price: 15.12.2023 | 11.01.2024 | QOnar @
A-3/1006. South Gamari Extension, 610, Ground | (Rupees Fourleen 13,00,000/- {Rupees (With prior | g1 11:00 AM.| Befare = E
Gali Mo, 1, Garhi Mendu, MNorth East Floor, DIf Lacs Eighty Eight Thirteen Lacs Only) appointmen) 10.01.20248 E pe
Dedhd, Dethi-110053. Also At: Plot No. | Ankur Vihar, thousand Four A = _E
B-6/10, Ground Floor, DIf Ankur Vihar, Hadhast Hundred Twenty One EMD Amount: ala HE

1 | Viflage Sadullabad, Pargana- Loni, Sadulabad, | and Paisa Fifty Three | pe 4 a0 ooni. (Rupees One 05:00PM. [ =%
Tehsil And District-ghaziabad-201102. | paroana Lo, Only) as on Lacs Thirly Thousand Only) Ss
Also At: Ground Floor, A-440, Kh. Tahsil And 20.06.2023 against L
No. 154, Som Bazar 4-1/2, Pushta Disirict Dwrrianid notice _ 3E
Main Road, Gamri, Delhi- 110053 bl | cciedonon iy | NmorMas Amousl: sE
AU Do . . Uttar Pradesh- | pate of Possession | | g 2z
A-3/1006, South Gamari Extension, | 201102, Area | (Physical) Notice- (Rupees Fifty Thousand 2 E
Gali No. 1, Garhi Mendu, North-east Measuring 74 11.2023 Oniy)
Digdini, Dwadhi-110053, Alzo Al: Plot No. 41.25 5{] Mirs
B-6/10, Ground Floor, DIF Ankur Vihar,
Villzge Satullabad, Pargana- Lo,
Tahsil And District-ghaziabad-201102.

Terms and Conditions:

monica.Gupta@rblbank.com)and Manik Kapoor Confact: 9999389121.

and his decision in this regard shall be final and binding.

to adjourn, postpone or cancs! the awuction sale without assigning any reason thersal.

s0ld %o recover the outstanding dues.

Date: 04.12.2023
Place: Ghaziabad

(1) The E-Auction Sale will be onfine through e-auction portal. Theinteresiad bidders are advised to go through the detailed terms and conditions of auction avaikable on the website of
hitps:'www. bankeauctions.com & https: 'www.rblbank.com/pdf-pages/news before submitting their bids and taking partin e-auction

(2) ltshallbethe responsibility of the bidders to inspect and satisfy themsefves about the Froperty and spacification hedora submitting the bid.

{(3) The interested bidders shall submit their detalls and documents through Web FPortal: https:/iwww.bankeauctions.com (the user D & Password can be obtained free of cost by
registering name with hitps:/'www.bankeauctions.com) through Login 1D & Password, The amount shall be payabée through NEFT! RTGS in the following Account of REL
BAMK Lid:- Auction Proceeds Collecfion GL, Account Mo 2589001 000139998 (IFSC Code RATNO000100) OR thru Demand Draft before 05:00 PM on or before 10.01.2024.

(4) Interested biddars may avail support! online training on E-Auction from Mis. C1 India Pvt Lid Contact No: 7291981124/25/26, Contact Person Mr, Vinod Chauhan Mob Mo:
3313887031, e-madl-ld: delhif@clingia.com and for any query in relation to Property, they may contact Mrs. Monica Gupta, Authorised Officer (Mob. Mo. 9910570226, email:

(5) The Authorised Officer of the Bank reserves the right to accept or reject any or al bids, & /or fo postpone/cance! the auction at any time without assigning any reason whatsoever

(6) The successful bidder should bear the charges/fee payable for conveyance viz. stamp duty, registration charges elfc.. as per applcable law and shall also pay other
known/unknown statutony/govt. fabour duestaxes dues etc. over and above the purchase consideration.

(T) The successiul bidder shall depaosit 25% of tha bid amount after adjusting the EMD already daposited within naxt day of acceptance of the bid price by the Authorsed Officer and
the bialance 5% of the bid prica on or before 151h day of the sale or within such extendead pariod as agread upon in writing by and solely at the discretion of the Authorised Officer.
In case of failure to deposit 25% of the bid amount / 75% balance amount within the prescribed penod mentioned above, the enfire amount depasited (including EMD) shall be
forfeitad by tha Authorisad Oficer without any nofice and the property shall forthwith be sold again. The Authorised Officer resenves the right 1o accept or rejact any/or all the bids or

STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT

The Borrowen Co-Bormower's/Guarantor's (including the Lega! Hers, in caze of death of any of the Bormowes/ Co-borrower/ Guarantor (=) )are hereby notified to pay the aforementioned sum
ahong with further interest thereon plus pena and other intarest and amounts as pee the Transaction Documents bekore the date of E-Auction falling which, the Property will be auctioned!

Sdi-Autharised Officer
REL Bank Ltd.

inanci“.ep‘ .in

' SMFG

Hiryl Bt Faye Yl s

* Regd. Off

SMFG India Home Finance Company Ltd.
. ; (Formerly Fulferton ndia Home Finance Co, Lid.)
Grihashak ti « comorste. of. : 5038 504, 5 Floce, G-Biock, Insipre EXC, BKG Main Ricad, Bandea Hurla Comple, Bandra (E), Mumba-400 051, MH,

: Weggh Towers, Fie 3, Od Mo, 307, New Mo, 163, Poonamalles: High Road, Madurawoyal, Cheneai-600 095, Tami Nadu

SALE NOTICE FOR SALE OF IMMOVAELE PROPERTIES

E-AUCTION SALE MOTICE OF 15 DAYS FOR SALE OF IMMOYABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FIMAMCIAL ASSETS
AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISION TO RULE 3(1) OF THE SECURITY INTEREST (EMFORCEMENT) RULES, 2002
MNOTICE is hereby given 1o the Public in General and in particular to the Borrower(s) and Guarantons) that the below listed inmosvable
properties (" Secured Assets™) Mortgaged / Charged to the Secured Creditos, the Possession of which has been fzken by the Authorized
Officer of SMFG India Home Finance Company Ltd. (Formerly Fullerton India Home Finance Co. Lid.) (hereinafter
referred to as SMHFC) ("Secured Greditor™), will be sold on "As is where is™, "As is what is” and "Whalever there is™ on the date
and time mentiored hesein besow, for recovery of the dees mentionad herain bebyw and further interest and other expenses thereon il
date of regization, due to SMHFC Secered Creditor from the Borrower(s) and Guarantor(s) menfioned herain below.

The Reserve Price, Earmast Monay Deposit (EMD) and Last Date of EMD deposit is also mentioned herain befsaw

1) Date & Time of E-Auction : 22.12.2024 at 11.00 A. M. to 01.00 P. M. {with Unlimited extensions of 5 minute sach)
2) Last Date & Time of Submission of Request Letter of Participate / KYC Documents / Proof of EMD, ete. : 2112.2023

k| Loan account No., Mame of the Borrawer(s) /
| Guaranton(s)

Demand Notice Date &
Amount

Description of the Properties

LAN : 6091075104666T2
1. Hitesh Jagdish Prasad
C/o. Delicious Food Veg & Mon Veg
|0 2. Sachin Jagdish Prasad
I. Sonam Suresh Chand
Add. 1 - H. Mo 447, Street No. 4, Gurunanak
Fura, Modinagar, Ghaziabad U. P 201 204,

Date : 26.02 2023
T 1,04,25, 653/
(Rs. One Crore Four Lakh
Twenly Five Thousand Six
Hundred Fifty Three Only)
due as on 24,02.2023

All Picee And Parcel Property Bearing:- & Fesidentizl
Howsa With Fowr Shops, Farl of Magar Palika Demangad
Register Mo. 312& Property Mo. 302, Having An Area
296.50 Sq. Yards i . 248 5q. Meters, Consisting of
Khasra Mo, 1449 Situated At Upper Bazar Modinapar,
Pargana & Tehsi Modinagar, Distt. Ghaziabad

Reserve Price : Earnest Money Deposit : Bid Incremental Value :
% 5,76,20,000/- (Rs. Three Grore ¥ 37,62,000/- (Rs. Thirly Seven Lakhz | ¥ 3,76,200/- (Rs. Three Lakh Seventy
antv Six Lakh Twenty Thousand Only) Sixty Two Thousand Only) Six Thousand Two Hundred Only)

Flace : Ghaziabzd, Defhi
Date : 06122023

Details terms and conditions of the sale are as below and the details are also provided in our'secured creditor's website at the following
link website address (hitps://dizposalhub.com and Mips:‘www.grihashaktl com/pdl/E-Auction.pdf} The Intending Bidders can also
Gontact ; Ashish Kaushal, Name of Authorised Person, Mob, No. 8527134222, E-mail ; Ashish.Kaushali@grinashakii.com and
Mr. Sushil Patil. on his Mob. No. BE28888998, E-mall : sushil.patill @grihashakti.com.

futhorized Officer, SMFG INDLA HOME FINANCE COMPANY LIMITED
(Formerly Fullerton india Home Finance Co. Lid,)

adl-

INC-26
[Pursuant to rule 30 the Companins
(Incorperation) Rules, 2014]
Before the Central Government
Regional Diracter, Mortharn Region

In tha matier of sub-sacton [4) of Seclicn 13
of Companies &ct, 2013 and clausaia) of
sub-ride (5] of rulg 30 of the Companies

(Ingonporation) Rulas, 2014
AND

n the matter of ALPFHABET CONSULTING

PRIVATE LIMITED having it registened ofice

at B11, HEW DELHI HOLISE, BARAKHAMEA

ROAD, COMMALGHT PLACE, MEW DELHI-

1100401, Petitioner

Molice is heraby given fa the Ganaral Public that

ihe coHmpany proposes i makeapplicaon o

the Central Gavarnmant under section 13 of

the Compamies Act, 013 seeking confirmation
of alterafan of the Mermcrandum of Association
af the Company in terms of the special rescfution
passed af the Extra crdinary genaral masling

nebd on Monday, 0Eth Day of November, 2023

fa enabla the company b changa ils Regizéared

office fram the "National Capital Territary of

Delhi® 1o the "State of Haryana".

By parson whase interast is Braly to be affected

by the proposed change of the registered ofce

af tha campany may daliver either on tha MCA-

21 portal (www moa goving by filing investor

camplaint form or cause o be deliverad or sand

by registered post of hisfher objections
supparted by an affidavt stating the nalwea aof

fisdher inkerest and grounds of cpposion b

the Regianal Director, Mortharn Ragion, at B-2

‘Wing, Ind Floor, Paryavaran Bhawan, CG0

Complex, Mew Delbe-110003 within Fourtean(14)

days from the date of publicaBion of this nofce

with a copy 1o ke applicant company at s

regisierad office

For ALPFHABET CONGULTING PRIVATE

LIMITED:

Edi- Sdi-

Deepshikha Dharmaraj Yandana Sandhir
Directar Director

DAN: DD2E6324  DIN: 07775188

New Delhi

INC-26
[Pursuant to rule 30 the Companies
{Incarporation) Rules, 2014]
Befare the Cenfral Gowernment
Regional Directer, Morthern Region
In the matter of sub-sacton (4) of Seclicn 13

of Companies Act, 2013 and clause|a) of
sub-rufe (5} of rule 30 of the Companies

(incorporation) Rules, 2014
AR

In tha matter of SIX DEGREES BCW PRIVATE
LIMITED hawing s registered offce at 511, NEW
DELHI HOUSE, BARAKHEMEBS ROAD,
COMNALGHT PLACE, NEW DELHI- 110001,

Petitioner
Notice i hereby given b the General Pullic that
the companry praposas {o maks application fo
fha Central Gavarnment undar sectan 13 af
the Comparses Act, 2013 seeking confirmation
of alteraSan of the Memorandum of Assocaation
of the Compary b lerms of e gpecial resaluion
passed & the Extra cedirary gensral meeling
hedd on Monday, O6th Day of Movambar, 2023
1o enabie the company 1o change ils Regsiensd
affice from the "Mational Capital Territory of
Delhi™ 1o the "State of Haryana™
Ay parson whass inlenest |5 Ealy o be alachad
by 1he propesed change of the regiztered office
af tha company may deliver eithar on tha MCL-
21 porial {www.mea.gevin) by fling investor
camplaint form or cause to be delivered or zend
by ragistered post of hisfher abjections
supported by an affidavit stating the nature of
his/her interest and grounds of cppositan o
the Regional Direclor, Nartbarm Ragan, at B-Z
Wing, 2nd Flogr, Paryawaran Bhawan, TG0
Complex, New Delhi- 180003 within Fourtesn(14)
days Treen e date of publicaton of this noboe
with & copy to the applicant company &t #s
registerad office,

For 50 DEGREES BCW PRIVATE LIMITED

Sd- Sd-
Despshikha Dharmaraj] Vamdana Sandhir
Director Director

DIN: DO266324 DIN: 07775188
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Enmmal Ccrurts Ludhiana

clard- 1.3 megohable nsinimant acl)
In "hr_' Court OF Ms Loveprasl
Kaur Swaich JMIC, Ludhiana
Kotak Mahindra Bank
Vs,
Abhijeet Singh
CHR NO: PELDO3 -030351-2020
COMA/BRER2020
Motice To: 1. Abhijaat Singh Auth
isignatory of bharal transport corp
lovt itd flat no 01162 t 1 16th floor
als advantage ahinsa khand
indrapuram ghaziabad 201014, UP
o 1o U
o L wou, R
misd can’l b

mErnas i Ras DeEn Doy
i1 Gl B

= Liibi] EOTE

fAryad 1N
il BErvicR . Isance (N
clion H2 g IR
WIth & dirstlion
il pDaAar parsonosy I"'r.'||||
2024 mt 10:00 g, ar
from tha data of putiscation

Brary way

i. FECATUE iR whchar e
iy Eauad gEing] o

wetfuny 30 days
! thel proclamalion. ke nobics thal, In
faull of your part 1o appaGr &8 dinecing

jabove the above s caso will b haeprd

BNl detarrminad BS par [aw, In your

IOEENOE. QIVEN LNOET my Narsd end 1he

i of e court. hor dataills bgon 1o

A g ourtchicl Qo v Plrs=disinct n

SIS ENCI= LN Iang
JMIC Ludhiana

Criminal Courts, Ludhiana

(complaint- 138 negoliable inslrumend act)
In The Court Of Ms Lovepreet

Kaur Swaich JMIC, Ludhiana
Kotak Mahindra Bank
Vs.

Ajmer Singh

CHRE NO: PBLDO3 -030358-2020
COMABEIN2020
Motice To: 1. Ajmer Singh, Cw-
a8, Sanjayy Gandhi Transport
Nagar, Delhi- 110042

Wharaas il has bean prowEd D e
salisfaction of tha courl thal you, the
accused above ramod can'l ba aarved in
hes ordinmry wiy of sarvice, hanos (hs
proclamation undaer saction 82 crpo I8
norely msued against you with a
direciion thal vou should Bgpan
nammonally beloea (Rie cowrl on 05019
S024 mt 1000 mom, oF within 30 doave Inom
ihis mbe of pubhcason of s
procClamabon . ks nobice 1hat, (N deslsult
al yoiur pard o appaar A8 dirsciad above
i Bbhove sned case Wil B hoaed and
dmlarrmirssd as o LW, N yar AGREncH
NN Lrdar my maesd mnd the saal af ths
surt. far datalls logon o
Initps highcourchd. goy ind /irs
obcasdsinct=ludhiang  pac

Criminal Courts, Ludhiana

(complaint- 138 negoliable instrument act)
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